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Dated

To,
The Registrar,
National Green Tribunal
Principal Bench, New Delhi

Subject :-  Factual and Action Taken Report in compliance of order dated 09.05.2019 passed

by NGT in OA No.452/2019 titled as Vipin Kumar Versus State of Uttar Pradesh and
others.

o In above noted case Hon’ble National Green Tribunal has directed the UP Pollution Control Board and
the Tahsildar,Sardhana to jointly look into the matter and take appropriate action in accordance with law and
furnish a factual and Action Taken Report in the matter with in two months. Pursuant to the said direction
joint inspection was carried out by Tahsildar, Sardhana and Officers of the Regional Office,U.P.Pollution
Control Board, Meerut on dated 10/06/2019,28/06/2019 and 05/07/2019.Accordingly a factual and action
taken report is being submitted along with relevant documents to this Hon'ble Tribunal for kind perusal and
the action in this regards.

With regards,
Enclosure: A Factual and Action Taken Report.
Your Faithfully

(R.K.T}'agz }

Regional Officer
UP Pollution Control Board
Meerut
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Report regarding Hen'hie NGT order dated 09,05.2019 in OA NO, 452/2019
(Vipin Kumar Vs. State of uttar Pradesh and others)

Pursuent to the directions given in the order passed by Hon’ble NGT on
09.05.2019 in OA No. 452/2019 the following officials have visited the ponds
Khasara NO. 46/0.2400, 138/0.0130 and 268/0.2780 Hectare, Stiuated at
village Batjeora Tehsil Sardhana, District Meerut on dated 10.06.2019 and
28.06.2019 and 05.07.2019

> Avneesh Kumar Tehsildar Sardhana District Meerut
5 Shri Prakhar Kumar AEE, UP Pollution central Board Regional office
Meerut -

The observations mentioned below

1. In revienue records area of Khasara No. 46/ 0.2400 Hectare, Khasara No.
138/ 0.0130 Hectare and Khasara No. 268/ 0.2780 Hectare recorded as pond
land. _

2- Khasara No. 138 temporary encroachment has been identified and pond
was filled with silt and sewerage.

3. Khasara No. 46/0.2400, area 0.0447 Hectare permanent encroachment
of three Vvillagers Ravi s/o Roopchand(0:0219), llamchand s/o
Ramniwas(0.0120) and Charan singh S/o Ramphal (0.0108) encroached as
residential. Remaining pond was filled with spontaneous plants (khar
patwar).

4.Pond irhasra no 268/0.2780 Hectare is situated in mid of the village and
filled with silt and garbage and sewerage. In this Khasra total area 0.0873

Hectare encroached by tweleve villagers as residential. Who were

identifiled as-
1.  Peetam s/o jaymal (0.0040 Hectare)
2. Rajpal s/o Rumal (0.0090 Hectare)
3.  Gokal s/o Manohar (0.0090 Hectare)
4. Bhanwar Singh s/o Jaimal (0.0052 Hectare)
5. Rohit s/o Devandra (0.0080 Hectare)
6. Prem s/o Lakha (0.0090 Hectare)
7. Sunita W/O Gajenrda (0.0095 Hectare)
8. Jagpal s/o Mohkam (0.0070 Hectare)
9. Fatah Singh s/o Mansaram (0.0056 Hectare)

10. Gopi s/o Jaymal (0.0040 Hectare)

o

Scanned by CamScanner



11,

iZ;

Reendyal s/o Khamchand
Dilawar s/o Lakha

~ Khasra No 138

5

(0.0085 Hectare)
(0.0085 Hectare)
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Khasra N0268
Action taken by Tehsil sardhana, District Meerut
1- Block development officer Daurala, has emptied all ponds by pumping
sets and this water was supplied to needy farmers in their field for
irrigation purpose on their demand.
2-For removal of Temporary encroachments, a letter dated 10.06.2019 &
27.06.2019 has been sent to concerned block development officer
Daurala. (Anx -1,2) Temporary encroachments have been dismantled

by block development officer Daurala. (Anx -3)
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3- silt of ponds have been cleaned an
disposed off in low land area as
Batjeora.

4-Cases on illegal permanent encroachments have be
concerning Lekhpal of Tehsil Sardhana, under sectio

d dug by Pocklan machine and
per the direction of village pardhan

en filled through
n 67 of Revenue

Code 2006 in Court of Tehsildar (Judicial) Tehsil Sardhana, District
Meerut,
1, Ravi s/o Roopchand (0.0219 Hectare),

2. llamchand s/o Ramniwas
3. Charan singh S/o Ramphal
4. Peetam s/o jaymal
5. Rajpal s/o Rumal
6. Gokal s/o Manohar
7. Bhanwar Singh s/o Jaimal
8. Rohit s/o Devandra
9. Prem s/o Lakha
10. Sunita W/O Gajenrda
11. Jagpal s/o Mohkam
12. Fatah Singh s/o Mansaram
13 Gopis/oJaymal
14 Deendyal s/o Khamchand
15 Dilawar s/o Lakha

(0.0120 Hectare)
(0.0108 Hectare)
(0.0040 Hectare)
(0.0090 Hectare)
(0.0090 Hectare)
(0.0052 Hectare)
(0.0080 Hectare)
(0.0090 Hectare)
(0.0095 Hectare)
(0.0070 Hectare)
(0.0056 Hectare)
(0.0040 Hectare)
(0.0085 Hectare)
(0.0085 Hectare)

Above all cases next hearing date is 15-07-2019 in court Tehsildar

Judical Tehsil Sardhana Meerut.
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Khasra No 138
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Khasra No 268

The above Faglual and aclion taken report is submitied for kind perusal of
the Hon'ble National Green Tribunal.

% ¥

< u,o-?\' "‘ﬁ
(PBAKHAR KUMAR) (AYNEESH KUMAR)
AEE TEHSILDAR
U.P POLLUTION CONTROL BOARD SARDHANA
MEERUT MEERUT
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